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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL) Diary No(s). 18400/2026

 RAVINDRA KUMAR MISHRA & ORS.                       Petitioner(s)

                                VERSUS

STATE OF UTTAR PRADESH & ANR.                      Respondent(s)

FOR ADMISSION 
IA No. 283324/2026 - CONDONATION OF DELAY IN REFILING /  CURING THE
DEFECTS and IA No. 283323/2026 - EXEMPTION FROM FILING O.T.
 
Date : 28-09-2026 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE ARAVIND KUMAR
         HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

For Petitioner(s) :Mr. Jugul Kishor Gupta, AOR
                   Mr. Vinay Kumar Aherodiya, Adv.
                   Ms. Sonu Kumari, Adv.
                   Ms. Dipti Kumari, Adv.
                   Ms. Babila KK, Adv.
                   Mr. Vijay Pal, Adv.
                   
                   
For Respondent(s) : 

          UPON hearing the counsel the Court made the following
                             O R D E R

Delay condoned.

Issue notice.

Tag with Diary No.33740 of 2019.

(RASHI GUPTA)                                   (AVGV RAMU)
COURT MASTER (SH)                             COURT MASTER (NSH)
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